267 Matters under

[Dr. A. Kalanidhi]

wipe out the untold misery of the
people of my constituency.

——

13.21 hrs.
Re: ARREST OF MEMBERS

MR. DEPUTY-SPEAKER: 1 have
received a telegram, dated 17th
November, 1980, from Shri George
Fernandes, alleging that he has been
“unlawfully held in  prison since
Saturday,

It may be recalled that according
to a telegram dated 15th November
1980, from the Police  Inspector,
Police Station, Nasik, Shri George
Fernandes was arrested under sec-
tions 143 and 147, IPC and section
135 of the Bombay Police Act and
was remanded to magisterial custody
for two days till 17th November,
1980. This telegram was announced
in the House on the 17th November,
1980.

I have referred the present tele-
gram from Shri George Fernandes to
the Minister of Home Affairs for fur-
nishing a factual note on the matter.

13.23 hrs.

(The Lok Sabha then adjourned for
Lunch till twenty minutes past four-
teen of the Clock).

—y

The Lok Sabha re-assembled after
Lunch qt twenty minutes past Four-
teen of the Clock),

-[MR. DEPUTY-SPEAKER in the Chair]

MATTER UNDER RULE 377—Contd.
MR, DEPUTY-SPEAKER: As a

very special acse, I am allowing Mr.

Ramavtar Shastri and Mr. Pullaiah
to raises matters under Rule 377.

(v) PROBLEMS OF THF UNEMPLOYED
YOoUTH AND THEIR DEMONSTRATION AT
DEeLHI.
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(vi) DrougHT CONDITIONS IN RAYAL-

SEEMA AND TELENGANA REGIONS IN
ANDHRA PRADESH

SHRI DARUR PULLAIAH (Anan-
tapur): I would like to bring .to the



